
THE UHATI H IGH COU AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vrr-242 tzol,r,t3l1 L te

Shri Kaushik Kumar Sharma,

Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

From

To,

Sub:

Ref:-

Memo NO.HC.VIl'2421 20t0
Copy toi-

Madam,

Withreferencetotheabove,Iamdirectedtoinformyouthatyourprayerfor

casual leave for one day on 03'08.2021, has been granted'

The Special ludge, CBI, Assam, Addl' Court No' 1, and his absence' the

special Judge, cBI, Assam, Addl. court No. 2 will remain in charge ofyour court and office'

Smti. Rita Kar,
Special Judge, CBI, Assam,

Addl. Court No. 3, Guwahati.
Dated, Guwahati the

Casual leave.

Your Letter No. SPUCBI-3/35ICL(O)1492, dtd. 02'08.2021

"r1Z w,202t.

Yours faithfullY,

sd.b

JT.REGISTRAR ruIGILANCE)3t11
l1V' A, dated L' ,'2-0 Ll

1. The Special Judge, CBI, Assam, Addl. Cout No' 1, Guwahati'

2. The Special Judge, CBI, Assam, Addl. Cout No' 2, Guwahati'

3 e Project Manager, Gauhati High Court.
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